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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
ORDER
New Delhi, the 4th July, 2018

S.0. 3243(E).—In exercise of the powers conferred by sub-sections (1) and (3) of section 3 of the
Environment (Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following
amendment in the notification of the Government of India in the Ministry of Environment, Forest and Climate
Change, number S.O. 2311(E), dated the 40 July, 2016, namely:—

In the said notification,—

(1) in the opening paragraph, serial numbers (12) and (13) and the entries relating thereto, shall
be omitted;
(ii) in paragraph 11, for the words “for a period of two years”, the words and figures “for a period

upto the 3" October, 2018 or until further orders whichever is earlier” shall be substituted.
[F. No. Q-18011/13/2000-CPA (Pt.)]
RITESH KUMAR SINGH, Jt. Secy.

Note : The principal notification was published in the Gazette of India, Extraordinary, vide number
S.0. 2311(E), dated 4" July, 2016.
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